Name of Corporate Debtor: Nurit Properties Private Limited

Date of Ci

of CIRP : 12-06-2025

List of Creditors as on : 01.07.2025

List of Financial Creditor,

to a class (Real Estate Allottees)

Amou | Amount " .
Details of claim received Details of Claim Admitted ntof | ofany Amount of‘Clalm not Voting Remarks (If
N admitted Percentage any)
Contig| mutual
Flat Size (st A W Amou | Whet % of Amount of claim Choice of
S. No. Name of Creditor Contact Number Email Address Flat No 4 . . moun nt her n.“ under verification/ Authorised
Ft.) . Amount of Claim Covere voting . .
Date of Receipt . . Nature of Cover | Relat difference Representative
N Amount Claimed Provisionally N d by share
of Claim o Claim . |edby | ed N
Admitted security Part in
Interest | 82" | P2 coc
ntee ?

No proof of

payment or

supporting

. . documents have
1 Hem Chand Jain & Ramesh 9213516713 natbrocale i 28-06-2025 75,00,00,000 -l Na NA. | NA | NA. NA. | NA. - 750000000 000 | beenprovided | M Akarsh
Chand Jain .com Kashyap
that reflect any v

consideration

paid to the

Corporate Debtor
TOTAL 75,00,00,000 -
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